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ORDER
IA (IB) No. 3/CB 12026

Ld. Counsel Mr. S. Sourav appeared for the Applicant.
This is an application filed under Rule 11 of NCLT Rules, 2016 for urgent listing
of IA (IB) No. 41C812026. Since New IA (IB) No. 4/CB 12026 is taken for
consideration today. This application stand Disposed of.
IA (IB) No.4/C812026

This is an application filed under Rule 11 of NCLT Rules, 2016 for replacement

of Liquidator in the present matter. Mr. Sunil Kumar Agarwal Insolvency

Professional (IP Registration No: IP-13735) was appointed as the Liquidator of

Ecomaister flndia] Private Limited vide order dated 17th October,2025 passed by

this Tribunal. It is stated by Mr. Sunil Kumar Agarwal while making
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cornmunication to the CoC that his Authorization for Assignment (AFA) issued

by the Insolvency & Banhruptcy Board of India (IBBI) is presently not valid

which has expired on 30.05.2025 and in abseuce of valid AFA he is not eligible

to continue to discharge duties as a liquidator under Regulation 7 A of IBBI

(Insolvency Professionals) Regulations, 20 1 6.

Mr" S. Sourav Ld. Counsel has shown the communication made by Mr. Sunil

Kumar Agarwal showing his inability as a Liquidator dr,te to reason that AFA has

been expired prior to his appointment by this Adjudicating Authority.

Mr" Sunil Kumar Agarwal is replaced with Mr. Deepak Kumar Jain Insolvency

Professional (IBBI/IPA-00112020-2021113507). Written consent letter on

24.11.2025 is on record.

Mr. Sunil I(umar Agarwal is directed to hand over entire record to Mr" Deepak

Kumar Jain, CoC is directed to make payment of his dues as RP in the present

matter within two weeks.
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